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1 2 3

. 14, Nagaland —1-45.99
15. Orissa 307.30
16. Punjab 691.94
17. Rajasthan 180.27
18. Sikkim _ —28.54
19. Tamil Nadu 2199.12
20. Tripura —89.53
21. Uttar Pradcsh 2238.73
22. West Bengal 243,94

Total All States 17965.98

(-1—19245.84)-
—1279.86

Note : This includes actuals for 1980-81 1o 1982-83 pre-actuals for

1983-84 and L.E. for 1984-85.

Setting up of a New Steel Plant in
Dadra and Nagar Haveli

1488. SHRI SITARAM J. GAVALI :
Will the Minister of STEEL, MINES
AND COAL be pleased to state :

(a) whether any new steel plant is

being set up in Dadra and Nagar
Haveli;

(b) if so, thc location and purpose
thereof; and

(c) whether setting up of a new plant

will contribute to the growth of ancillary
small untts ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF STEEL
(SHRI K. NATWAR SINGH) : (a) No,

Sir.
(b) and (¢). Do not arisc.

Closure of Beehive Coke Ovens in
B.C.C.L. and E.C.L.

1489. SHRI Y.P. YOGESH : Will
the Minister of STEEL, MINES AND

COAL be pleased to state :

(a) whether about two years ago it
was decided by the management that 4ll
bechive coke ovens in Bharat Coking
Coal Ltd. and Eastern Coalficlds Ltd.
should be closed down; | |

(b) if so, the detailed reasons there-
for; ~

(c) whether the closure of beehive

coke ovens had resulted in sudden short-
fall of hard coke;

(d) whether private coke ovens
owners  were benefited by decision
mentioned in part (a) above who hiked
their price by about Rs. 300 per tonne
and their production increased from
40,000 tonne tc about two lakh tonne
during a month;

(e) if so, the details of (¢) and (d)
above; and .-

(f) the action Government propose
t<_) take  against officials respon-
sible for fall in per capita income of
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these companies and to benefit the

private coke even owners ?

THE MINISTER OF STEEL, MINIS
AND COAL (SHRI VASANT SATHE) :
(@) to (f). The information is being
collected and will be laid on the Table

of the House.

Expansion of Brancbes of Commercial
Banks during Seventh Plan

1490. SHRI RADHAKANTA
DIGAL : Will the M!nister of FINANCE
be pleased to state :

(a) whether Government have a
proposal to  expand the branches of
different commercial banks during the
Seventh Five Year Plan period,

(b) if so, the number of branches of
varjous commercial banks proposzd to
be opened in Orissa;

(c) whether Government propose to

give priority to open bank branches’in
backward areas; and

(d) if so, the pumber of new branches
of various commecrcial banks proposed
to be opened in Phulabani, a backward
district in Orissa during the above Plane

period ?

. THE MNISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (d).
The branch licensing policy
the seventh plan period has not yet
been finalised. Pending finalisation of
the above policy, it would not be
possible to indicate the number of bank
branches that would be allowed to be
opzned in various parts of the couatry
including Orissa/Phulbani District.
However, according to . available infor-
mation, the banks are currently holding
licences/authorisations for opening 157
offices in Orissa (including 8 for opening
offices in Phulbani District.) Banks
have been advissed to open offic 8 at
these centrcs as sarly as possible.

[ Translation]

Amount sanctioned by Jale Branch of
Indian Bank for installing tube weils

CHATITRA 8, 1907 (SAKA)

~ mation
regards subsidy presumably the Hon’ble -

covering *
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1491. SHRI RAMASHRAY PRASAD
SINGH * Will the Minister of FINANCE
be pleased to state:

(a) the total amount sanctioned so
far by Gramodaya Kendra of Jale branch
of Indian Bank in Darbhanga District for
installing  tube wells for irrigation
purpose, Panchayat-wise details thereof;

(b) wheher rcbate/subsidy is also
given to small, medium and marginal
farmers, in the amount sanc.ioaed,

(c) if so, the details thereof:

(d) the numbar of persoas given
rebate/subsidy so far in the amount
sanctioned to the farmers by the said .
bank; and

(e) the number of persons yet to be
given this rebate/subsidy- ? '

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI JANARDHANA POOJARY):
(a) to (e). = Banks’ data reporting

system does -not yield purpose-wise,,

branch-wise and panchayat-wise “infor-
in the manner desired. Ag

Member is secking information regarding *
subsidy under the Integrated Rural
Development programme. Under. this .
Programme the capital cost of the assets
is subsidised to eligible beneficiarics to
the exten of 25% for small farmers and
33%% for margina! farmers. Tribal
farme-s arc entitled to a subsidy of 50%.

-The maximum subsidy that can b3 given

to an individual non-tribal is Rs. 400‘0]'
inDPAP areas and Rs. 3,000 in non-DPAP
areas For tribal farmers the culing is

Rs. 5,000.

[English]

Inccme Tax Officers under Suspension
1492, -~ SHRI KESHAORAO
PARDIII : WIll the Minister of

FINANCE be plcased to state :

(a) the number of Officers of the
Income Tax Department who have bzen
wuder suspension for (i) aver thereo





